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HIGH COURT CF DELHI
Shershah Road, New Delhi

No. /DHC/Gaz./G-3/2023 Dam‘
From

The Registrar General,
High Court of Delhi,
New Delhi.

To

The Director,
National Judicial Academy,
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: North Zone-I Regional Conference on “Contemporary Judicial Developmentsst
- and Strengthening Justice through Law & Technology” (30 September & 1

October, 2023) [P-1363].

I am directed to refer to your letter No. NJA/Dir/P-1363/2023/1413 dated 23.06.2023,
on the above subject, and to say that Hon'ble the Chief Justice has been pleased to nominate
the following Judicial Ofiicers for attending the programme No. P-1363, North Zone —I
Regional Conference having the theme “Contemporary Judicial Developments and
Strengthening Justice through Law & Technology” scheduled to be held on 30"‘ September &

15‘ October, 2023 at Nainital (Uttarakhand), to he organized by National Judicial Academy,
Bhopal in collaboration with the High Court of Uttarakhand and the Uttarakhand Judicial &

Legal Academy:-

Sir,

Names of the nominated officers

1. Mr. Sanjay Garg-I, Principal District & Sessions Judge, NDD, PHC, New Delhi
2. Mr. Vimal Kumar Yadav, Principal District & Sessions Judge NW Rohini Delhi

3. Mr. Ravinder Dudeja, Registrar General, Delhi High Court

4. It/is. Renu Bhatnagar, Principal District & Sessions Judge, Shahdara, KKD, Delhi
S. Ms. Anju Bajaj Chandna Principal District & Sessions Judge cum S '’ ~ - pecial Jud

(PC Act) (CB1), RACC, New Delhi ge
6. Mr. Kanwal Ject Arora, Registrar (Vigilance), DHC

7. Mr. Raj Kr. Tripathi, Judge, Farnily.<Court West THC Delhi
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,5“Mr. Gorakh Nath Pandey, PO, Labour Court, RACC, New Delhi
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lg y at..,.,.. ’t‘;‘:;-:3‘-»1",‘ ¢ .5‘? at '..s‘*=,' - Mr. Hasan Anzar, ASJ(POCSO), East, KKD, Delhi

ggmrfieefitf .0 Mr. Vikrant Vaid, Speical Judge, Electricity Court, Central, THC, Delhi
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Mr. Siddhartha Malik, CMM, Central, THC, Delhi
‘Mr. Manoj Kumar, CMM, South-West, Dwarka, Delhi
Ms. Mahima Rai Singh, CMM, RACC, New Delhi
Ms. Kadambari Awasthi, CMM, East, KKD, Delhi

‘ Mr. Ashish Gupta, ACMM, North-East, K.KD, Delhi

Computer Committee Members of Delhi District Courts
Ms. Savita Rao, District Judge (Commercial Court), South-West, Dwarka, Delhi

Mr. Sunil Chaudhary, ADJ, North-West, Rohini, Delhi
Mr. Neeraj Gaur, ASJ, North-West, Rohini, Delhi
Mr. Satyabrata Panda, ADJ, New Delhi District, PHC, New Delhi

Mr. Akash Jain, ADJ, South-East, Saket, Delhi

Yours Sincerely

(Vinay Shanna)
Assistant Registrar (Gaz.-IB)g?>\ b_ g g\ L‘ for Registrar General

/DHC/Gaz./G-3/2023 Dated: 1 kt oT{- Le 2_ Ll lCopy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges for information and necessary action and to coordinate directly with National
Judicial Academy, Bhopal with regard to study material and other details of the
programme:-
(i) The Principal District & Sessions Judge, New Delhi District, Patiala House

Courts, Delhi.
(ii) The Principal District & Sessions Judge, North-West District, Rohini Courts,

Delhi.
(iii) The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts,

Delhi. '
(iv) The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI),

Rouse Avenue Courts Complex, New Delhi.
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Jpy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges with the request to inform the nominated Judicial Officers under their respective
control accordingly and ask them to coordinate directly with National Judicial
Academy, Bhopal with regard to study material and other details of the programme:-
(i) The Principal District 84 Sessions Judge (Headquarter), Tis Hazari Courts, Delhi.
(ii) The Principal District & Sessions Judge, New Delhi District, Patiala House

Courts, Delhi.
The Principal District & Sessions Judge, North-West District, Rohini, Delhi.
The Principal District & Sessions Judge, South-West District, Dwarka Courts,
Delhi.
The Principal District & Sessions Judge, East District, Karkardooma Courts,
Delhi.
The Principal District & Sessions Judge, South-East District, Saket Courts, Delhi.
The Principal District & Sessions Judge, North-East District, Karkardooma
Courts, Delhi.

(viii) The Principal District & Sessions Judge, Rouse Avenue Courts Complex, New
Delhi.

(ix) The Principal Judge, Family Courts (Headquarter), Dwarka, Delhi.

(iii)
(iv)

(V)

(vi)
(vii)

Copy along with copy of letter dated 23.06.2023 received from the Director, National
Judicial Academy, Bhopal forwarded to the followings with the request to bring the
same to the notice of the Worthy Registrar General and the Worthy Registrar
(Vigilance) of this Court and also to coordinate directly with National Judicial
Academy, Bhopal with regard to study material and other details of the programme:-
(i) JR-cum-PA to Registrar General, Delhi High Court, New Delhi.
(ii) PA to Registrar (Vigilance), Delhi High Court, New Delhi.

The Registrar General, High Court of Uttarakhand, Mallital, Nainital, Uttarakhand
263002, c-mail- highcourt-ua@nic.in.

The Director, Uttarakhand Judicial and Legal Academy, Ghorakhal Road, Bhowali,
District~ Nainital, Uttarakhand-263132, c-mail~ ujala-ua@nic.in.

(Vi y Shanna)
Assistant Registrar (Gaz.-IB)
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Director
Rel‘; N.I/\/Dir/'l‘-IM3/2tl23//“'5

Dtltcdi 23.0<a.202;;
Dear (Ihicf Justice.

.‘iuh.: “|\'m't"l1 Zone.-l Regional Ctmfcrcnce on “C0ntenip0r:1r_y Jutlicittl l)t.-velopnients and
Slrengtlienin,9_ Justice througlt Lmv 62 ']'eeI1miln;_{y“

(30"‘ September & l“ October, 2023) ll’-136.3] .

The t\'utiunul Juclieizil Aczttleiny (NJ/\) in ct‘illubut'zttion with the l-ligh Court 0l'i_lttni":tl\'l1nnd
and the Uttztmkliand Jucliciatl 8: Legal Acndcmy is orgzitiiziiip the Nnrlli Zone-l Regional ("mill-1'encc
on the nlm\'c suhjcct at1\';iinital (t.llt:u':iltlmntl)on 3ll"‘ Septemlwr & l“ Oetuher. Z023.

'l'hetl1-cmu ofthc Ctmlincnce is “C0ttlCt‘t1]’)t)l'ttl'_\‘-llltllfiill l)cvelupments:ix1tlStt'et1gtl1uni|ig
.lustice tln'nu;_§h lmw & 'l'eelii10lti;_f,_\"‘ /\t')0ut 156 jticlges/judicizil 0t'licci's from six ltigh C.'onrt.\- nt'
the Not-tli /one vi‘/.. lligh Courts 0t'Dclhi; llimuch:tl Przitlcsli:.lnmn1u & Kashmir and l.ndukh: l’un_iab
az ttm"_\-'ztnzi; Uttur Pradcsh: and Uttarnklmiid. arc expected to participate in the Cn|1lt:t‘cnce. /\ copy 0l'
the tentative pmgi'a1ninc scltetlule is ntlztchcd herewith for your kind perusal.

The NJ/\ cordizilly invites yutn‘ lligh Court und i'cquc.\"ts you to kindly ttominutei

(15 lligh (.‘0urt Justices; l5 Judicial Ollicers (including l’l).ls and Chicl'.ludicizil |Vlzigislt":ite):
tll Cliuirpcrsoti of the High (_‘t>tm-'(fo|nputer Cmmnittce: und tli Computer Committee :\/lemhers zit
l.)istrict Level; working under the jttriscliction 0l' thc lligh Court nt' Delhi to participate in the
pi~n5_3ra|nii1c.

You nre requested to send names nt'nnm'inntcd participants t'm' the cnnlerenee tn the llnst
High Court nml the |\'.lA promptly to nvnid any inconvenience in arrangements.

With wztrm regzt1'tls. i
Yours sincerely.\ '

\}}\ti“L,tti
(.lusti<:e /\.P. Snhi)ltuifhtc Mr. Justice Szttish Chnntlt-at Shzirmzi '

t'liicl'.Iustiue
lli;-,l'| (fonrt ul'l)clhi
‘\‘s.\.'\_|t3.sl.|hi..__l_|liQ.-'i

(_'u|'))»' in: The Re§_;isti':1t'(ict'tct'ztl. lligh Court nt'lJulhi. New Delhi,

Campus V fihadbhadfl Road. Suraj Nagar P.O. Bhopal - 462044 (M.P.) India_ Registered Office 1 Supreme Court Oflndla, Tilak Marg, New Delhi - 110 001 (India) f
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DAY A1

30m9l2023l Constitutional Morality and A

l Saturday)it t _ ,
l < Prupiisell Scoga of DISCIISSIOH I-3’

‘ ‘ #5.:‘<2 ". ,., ~..,‘ . it.
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N()t1'I'l'l ZONE-l: R1-‘ ‘ i ' -~ _ . . 4,.(,1c i\-AL C(J1\l'i?.Rl-.;\'(‘_l-I()N C0=\"t‘1~:A-tt=t)ni\R\' .itrnict.-ti. t)E\-’EL()t’i\'tF.-.\'TS .\.\'u st izr.Nt;Titt-'.i\'ti\:t: irsrt - :‘1~‘.~.:“ A '
l~‘\\\' ~\ 'l'ECt~t_\‘t)t.()(;\' tstr" st=:1*'t‘t-tmtmit - t" OCTOIZIZR, 2013') ll‘-tsi-at ‘ ' CEJltttOUCt1‘.fl£'i’ ~ ' ‘- '- - -. . . ‘}2~.f"‘\"nion:il .lt-t'~" » ~- . . .- - .= - licnil l\L:ld(.ni\ tn 1tSSU\JittltOt\ with the Ulli\t'ltl>\il€ll"iL'i l< not

\’enue: Niiittitttl (Uttztrtiltltztiitl)

i__,.-4-Qt 0' ._§_

l

tnzuwurnt Session
ti i , . .~ 10-00,it,\,1.- 1130 AM I3 &@ ‘ ' Jutlicial Sphere &

~ I
~ Contemporary Constitutional Trends A.

‘ ' i ~ F.volution of the Concept of Constitutional
Morality \/is-3-vis Social Morality - The Judicial R_
Approach

I Judicial innovation vis-é-vis Constitutional Trust: ‘ E
' Activism vs. Oveneacli

__f_;v Cooperative Federalism
_l

l SESSION 4 ,
10:00 Ai\/l-11:30 AM

t ti I ' .
till/10/2023 PropnseilSci1p 

I . - _ - Phase l. tl and proposed Plfisclllé I nonm
l 3- , , - CIS Innovations from one I21 °“n ° Z
l ( '“mh)) - Innovations in terms otintmi _-'1PP51 NS,‘-E13’ lug‘.lUSTlS,JUDG!v1Ei\"l PORIAL

"""—'-~-——— ——-»—----- (T13_§'{A't‘t\' l-",~_t:ttO(;I_1;/\i\'tl\'lt§ SCIIEDUI-E") ,_

K' SESSION 3

l
‘ DAY 2 Overview ()fE-C0l1t"iS Project ‘ Emerging ttntl Future Technology for

‘ P!'()Q(I.\'Bl! Scnge 01 D!'SCllSSi0ll

‘-1. __J SESSION 3 1
so PM 1.100 PM- SESSION 2 ,

12:00 Noon — l:30_Pi\_Ll i L 2
U Judgment Writing Tools

Pmimscil Scoga of Di_\~m_q;i,,,,
N_ ' La“§“a3e & Litw: Btevity in Drafting
‘ __ ~ Fundamental Principles of ludaeimni i

‘ C Writing: Legal Analysis to Sentence Strticture 1‘
_ ' and Editing
it - Promotion ofTransparency and Enhancement

i\'eutrality of Public Confidence through lucid
- Ethical standards, Judicial norms, and VB _IndgcmBnlS '

Cvnt-lufii Ofltlllgii ‘ - Sensitivity in Judgments
~ Objectivity in Decision Making D R ‘ - Gender Sensitivity in Judgtnents & Orders- Eliminating Bias, Stereotypes 8: Prejudices

Elements of.ludicial Behaviour

- Etlncal Conundrutns tn
Possible Solutions

- Commtniication Skills
- integrity and lmpnrtictity to ensure Judicial

E

t~ I Court and l.¢l'l.1ll'tll\htlttt.l .ludici.tl & l.q_-git /\(.d(it3l\\\ i ' - - ¢ »

': '

___..__ _ 7 A

12:00 N0on— 1:30 PM K=

Effective Judicial Governance

- Judicial Governance \'is-2't—vis Artificial
Intelligence (Al)

. - Latest dcvclopincnts in Technology:
' ‘ Ci}-pto Currency, Block chain, etc.

tr Pztrticipitnts Audit & Feedback L:l
l I __._ 1

Progrztmnic (Ito;-tliunturs: _ _ r _ _ 1
\_ :0-\r_ ttmcsh gmmm (_6j_(,\()13(]29; |‘fl]8Si1.t1]2\{(Qt_1_t't\3|i£0111) i Assistaitt Prolcssor, i\!Ji\ _

' “ ' l\Il'h|Tt sisoclinft‘-ina ElI\'.itZ) -I Law ./\ssot:i.\te, NJ.-\2.M\‘.i§t:iS\\\\t\§ts(\tllH(§77O"l173J3‘§"> ~- 4-
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M1,’. I Mr. Goral<h Nath Pandey, PO, Labour Coun, RACC, New Delhl

Mr. I-lasan Anzar, ASJ(POCSO), East, KKD, Delhi
I0. Mr. Vikrant Vaid, Speical Judge, Electricity Court, Central, THC, Delhi

. Mr. Siddhartha Malik, CMM, Central, THC, Delhi
Mr. Manoj Kumar, CMM, South-West, Dwarka, Delhi

. Ms. Mahima Rai Singh, CMM, RACC, New Delhi
Ms. Kadambanl Awasthi, CMM, East, KKD, Delhi

15. Mr. Ashish Gupta, ACMM, North-East, KKD, Delhi

>-»_a._-._- -¥>bJI\)'—'

Computer Committee Members of Delhi District Courts
Ms. Savita Rao, District Judge (Commercial Court), South-West, Dwarka, Delhi

_l 7. 7 Mr. Sunil Chaudhary, ADJ, North-West, Rohini, Delhi
. Mr. Neeraj Gaur, ASJ, North-West, Rohini, Delhi

l9. Mr. Satyabrata Panda, ADJ, New Delhi District, PHC, New Delhi

20. Mr. Akash Jain, ADJ, South-East, Saket, Delhi

‘“'“‘:‘I _>-4 <><>F‘

Yours Sincerely

(Vinay Shanna)
Assistant Registrar (Gaz.-IB)

§,B\ b_ S_ g\ L‘ for Registrar General

No. ___/DHC/Gaz./G-3/2023 Dated: 1 Lil oT{-[ LoL3
l. Copy along with copy of letter dated 23.06.2023 received from the Director, National

Judicial Academy, Bhopal forwarded to the following Principal District & Sessions
Judges for information and necessary action and to coordinate directly with National _
Judicial Academy, Bhopal with regard to study material and other details of the
programme:-
(i) The Principal District & Sessions Judge, New Delhi District, Patiala House

Courts, Delhi.
(ii) The Principal District & Sessions Judge, North-West District, Rohini Courts,

Delhi.
(iii) The Principal District 6: Sessions Judge, Shahdara District, Karkardooma Courts,

Delhi. '
(iv) The Principal District & Sessions Judge-ourn~Special Judge (PC Act) (CB1),

Rouse Avenue Courts Complex, New Delhi.
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’ QFFI_CE OF THE PRINCIPAL DISTRICT & SESFSI S1?‘ G ‘I-f i ' DNQ.§3 =>\t¢re:>§ Misc/"rt-ng/Gaz./2023 Dated, non the i tinny; ‘nit?’ Em‘
Copy forwarded a] ‘tl '1; 1 . - _ . _ ,

1) Sh. Siddhartha MalikoClI€Ili/in ci@iriaiIi>cisi)§:ile"f?:n°vvm§i fol mfmman°m'- - _ . arl ourt, D n2) The DDO, Accounts Branch, Tis I-lazari Court, Delhi.
3) The P.S to Ld. Principal District essions Judge (Hqs) Delhi

\,4&/The Website Committee, sh/Hindi, Tis Hazari Court, Delhi,
5) The Layers for uploading the same.
6) The Dealing Clerk (Leave), Judicial Branch, Central District Tis Hazari Court Delhi

Encl: As above 7\ \
(Kave11'B we_)a)

Officer-In-Charge (Judicial Branch, HQs)
For Principal District & Sessions Judge(Hqs):Delhi

--~—- ->_n~¢r-v1¢=y_~,—»:_in'.,


